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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).3403/2006

(From the judgenent and order dat ed 11/ 03/ 2003 in CRLA
of The

H GH COURT OF JUDI CATURE AT ALLAHABAD)

KRI SHNA & ANR. Petitioner(s)

VERSUS

STATE OF U. P. Respondent ( s)

(Wth office report )

Date: 27/04/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR JI' T PASAYAT

HON BLE MR JUSTICE D. K. JAIN

For Petitioner(s)

M. Rakesh Garg, Adv. (A O

For Respondent (s) M . Ratnakar Dash, Sr. Adv.
M. Vikrant Yadav, Adv.
M. S.M Rao, Adv.

M. Javed Mahnud Rao, Adv.

No.

874/ 1981



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Argunents heard.

Orders reserved.

(Ganga Thakur) (Vijay Aggarwal)

PS to Registrar Court Master



